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24 07 2017- C.P.No.378/KB/2017 — Diamond Infotech Pvt. Ltd. Vs. Garodia
Automobiles Pvt. Litd. & Ors.

ORDER

Ld. Lawyers on behalf of the petitioners as also respondent(s) are present.

Ld. Lawyer appearing on behalf of the petitioner submitted that she needs

some time to amend the petition. Heard, prayer is allowed.

Fixed on 29.08.2017.

MANORAMA KUMARI
MEMBER(J)



